FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Reqgulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF YOGESHWAR ENTERPRISE
PRIVATE LIMITED

RELEVANT PARTICULARS

‘1 [ NAME OF CORPORATE PERSON

| YOGESHWAR ENTERPRISE PRIVATE LIMITED

2 |[DATE OF INCORPORATION OF CORPORATE | 18/10/2010

Registra?rjdfi(frﬁpanies- Ahh’\edabad, Gujérék 7

N
|

:'
' | PERSON
3 | AUTHORITY UNDER WHICH CORPORATE PERSON
! } IS INCORPORATED /REGISTERED
CORPORATE IDENTITY NUMBER / LIMITED |U45200GJ2010PTC062656

LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON

I5

ADDRESS OF THE REGISTERED OFFICE AND | SURVEY NO. 558 NATIONAL HIGHWAY, MITHI |

|
,' | PRINCIPAL OFFICE (IF ANY) OF CORPORATE | ROHAR TAL GANDHIDHAM-370201, GUJARAT,
i' ! PERSON INDIA
I
; 6 | LIQUIDATION COMMENCEMENT DATE OF | November 10, 2021
' CORPORATE PERSON
7 | NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | MR. MANISH S. BUCHASIA
NUMBER AND THE REGISTRATION NUMBER OF | ADDRESS: 306, "GALA MART" NR. SOBO
THE LIQUIDATOR CENTRE" , BEFORE "SAFAL PARISAR, S BOPAL
MAIN RD, BOPAL, AHMEDABAD, GUJARAT
380058
EMAIL ID: manishbuchasiacs@gmail.com
CONTACT NO.: 093279 16394
REG NO: IBBI/IPA-002/IP-N00487/17-18/11449
8 | LAST DATE FOR SUBMISSION OF CLAIMS December 10, 2021

Notice is hereby given that the M/s. YOGESHWAR ENTERPRISE PRIVATE LIMITED has

commenced voluntary liquidation on November 10, 2021.

The stakeholders of M/s. YOGESHWAR ENTERPRISE PRIVATE LIMITED are hereby called
upon to submit a proof of their claims, on or before December 10, 2021 to the liquidator at
the address mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.
Submission of false or misleading proofs of claim shall attract penalties.

[‘/]m/wr//u‘

Mr. Manish S. Buchasia
- Regd. Insolvency Professional
Reg No.: IBBI/IPA-002/IP-N00487/17-18/11449
Date: 12/11/2021
Place: Ahmedabad

TG 5. EUCUASIA

MAKE
SOLVERCY FROTESERANY
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FORM A
PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF
YOGESHWAR ENTERPRISE PRIVATE LIMITED

.|Name of Corporate Person YOGESHWAR ENTERPRISE PRIVATE LIMITED
| Date of incorporation of Corporate Person | 18/10/2010
.| Authority under which Corporate Registrar of Companies- Ahmedabad, Gujarat
Person is incorporated /registered
.| Corporate identity number / limited liability | U45200GJ2010PTC062656
identity number of Corporate Person
.| Address of the registered Office and Survey No. 558 National Highway, Mithi Rohar
Principal office (if any) of Corporate Person | Tal Gandhidham-370201, Gujarat, India
.| Liquidation commencement date of November 10, 2021
Corporate Person
.| Name, address, email address, telephone | Mr. Manish S. Buchasia
number and the registration number of Address: 306 , "Gala Mart" Nr. Sobo Centre",
the Liquidator Before "Safal Parisar, S Bopal Main Rd, Bopal,
Ahmedabad, Gujarat -380058
Email Id: manishbuchasiacs@gmail.com
Contact No.: 093279 16394
Reg No: IBBI/IPA-002/IP-N00487/17-18/11449
8. | Last date for submission of claims December 10, 2021
Notice is hereby given that the M/s. YOGESHWAR ENTERPRISE PRIVATE LIMITED has commenced
voluntary liquidation on November 10, 2021.
The stakeholders of M/s. YOGESHWAR ENTERPRISE PRIVATE LIMITED are hereby called upon to
submita proof of their claims, on or before December 10, 2021 to the liquidator at the address mentioned
againstitem7.
The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders
may submit the proof of claims in person, by post or by electronic means.
Suk of false or misleading proofs of claim shall attract penalties.

i

Manish S. Buchasia
Date: 12.11.2021 Liquidator of YOGESHWAR ENTERPRISE PRIVATE LIMITED
Place: Ahmedabad Registration No.: IBBI/IPA-002/IP-N00487/17-18/11449
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Paschim Gujarat Vij |
co- Ltd- ?

Nesar ST Bus Depo, Opp Rotary Hall, A
Cirels Offica, Anar-Kuteh’
http:/iguj-e
www.pgvcl.com

Aradiy,
Aol anotsay

.gowv.in

Tender / E-Tender No. 115

ottt s oflg viteardl
Al

ALO3/12/21-1 12:00 sats

Tender Nolics only) as per

Hiring of vehicle close body jeap for I/C ehecking work under
Samkhiyali S/Dn for 24 HRS (With Installation of GPS tracker).
Hiring of vehicle of bolero closed body jeep with ac for 12 hrs
per day time limit 24 months with GPS tracker. Supply of LST
switch (set) Suitable for Anjar division. (Full detail please visit
on hltps Hpgvci nprocure.com (for view, download & online
PGVCL website www.pgvcl.com (for view

requasted to remain in touch with the website for any
ftender.

tender condition, Bidders are

Al 2 12/11/2021
(vulysug/ouz/ano)

Als villGae
ol cuiltist

ifany tilt

Cansumer Service center Tall-Free No, 1800 233 155333 & 19122

Suptd. Engineer,Anjar

e

~

DELIVERING TRUST

Across 40 countries, our
range of quality labware
products help achieve
scientific discovery and
improve healthcare

HIGHLIGHTS

An Indian labware company engaged in the

designing, development, manufacturing and
marketing of consumables, reusables and
bench-top equipments used in various
laborataries and research organizations*

Supply to over 40 countries across both developed

and emerging markets

Five manufacturing facilities located in West Bengal’
Diversified product portfolio with over 1,700 SKUs

across 300 products,
With aver three decades of experience serving life

as of June 30,2021

sciences, successfully built ‘Tarsons’ into a leading
Indian company in terms of revenue in the plastic
labware market in India
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Required Marketing Executive
with Minimum 3 Years Experience
for WOODEN PALLETS
Manufacturing Company.

Contact No. : 93270 55910

SAMSUNG

Moblle Exclusive Store
Harom Telécom Is Gaing To Liaunch Samsung Mobile
Exclusive Store In Bhuj, The Only Place For Mobile
Enthusinsts In Bl Where Mohiles, Tubléts,
Wiches and Buds Are Available With Live Demo.

14 November 2021, Sunday, 10:AM
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General Labware PCR Products

Bottles & Carboys

TARSONS PRODUCTS LIMITED

TARSONS PRODUCTS LIMITED is proposing, subjectto applicable statutory and regulatory requirements, receipt of requisite approvals, markat concitions and other considerations, to make an initial sutlic g of its Eguity Shares anc has filed nel QHP with Registrar of Companies, West Bengal at Kolkata on
November 8, 2021. The RHP shall be available onthe websue ofSEBI atwww sebi.gov.in. websites of the Stock Exchanges i.2. 8SZ and NISE atwww bseincia.cor and www.nseindia com respectively, ard is availabie on the weosites of the BRLMs 2. ICICI Securities Limited, Edelweiss Financial Services Limited
and SBI Capital Markts Limited at www com and www.sbicaps.com, respectively. Investors should note that investment in equity shares involves a high degree of risk and for details relatirg to such risk. slease see the section entitled “Risk Factors” on page 24 of the RHP.
Potential investors should not rely on the DRHP filed wwh SEBI for making any investment decision

The Equity Shares have not been and will nol be registered under the U.S. Securities Act of 1933 (the “U.S. Securities Act”) or any state securities laws in the United States, and unless so registered, and may not be offersd or sold within the United States, excepl pursuanl !o an exemption from, orin a transaction not
subjectto, the U.S. Securities Actand applicable U.S. state securities laws. Accordingly, the Equity Shares are being offered and sold outside the United States in offshore: gl ind bl here such offers and sales
N are made There will be no public offering oflhe Equity Shares in the United States.

www.tarsons.com {Asof June 30,2021)  {* Source: Frost & Sullivan Report)

(1vz, di. ¥eu-520)
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DEMAND NOTICE
D E BT s R E c OVE RY TRI B u N L I MUKAT PIPES LIMITED gnder Section 13(2) of the Securitisation And Reconstruction of :manga\ Assets And Emo;cemem of
N - ecurity Interest Act, 2002 (the said Act) read with Rule 3 (1) of the Security Interest (Enforcement)
A Registered Offce: Fat No. 3, Parag Apartmens, 7t Foor, J.P Road, Versova, Andrert (West), Mumbai 400061 Rt J002 (b6 s Ge) I exeri N pearcrfor chao Secton 15123 s et e
ry of Finance, Department of Financial Service, Government of India CIN: L27200MH1987PLC044407 th Rul Offcerof IFL td(IFLHFL)(
2nd Flunr, Bhikhubhai Chambers, Nr. Kochrab Ashram, Ellisbridge, Paldi, Ahmedabad-380 006 e e T s com asid nflne ranceld) ion
- - - 225040, X ortower(s),
FORM NO.22 (Earlier 62) [R: 37 (1) DRT 2015] EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30.09.2021 tothem . nce again
[See Rule 52 (1) of the Second Schedule to the Income-tax Act, 1961] (Rs. In Lacs) this notice, with further interest
E- AUCTION/SALE NOTICE oo warter onded Vol year Endeg | Previous !
THROUGH REGD.AD/DASTY/AFFIXATION/BEAT OF DRUM arioulars (Unaudited) (Unaudied) Ve =i Tone e BT Damand Fetice Desaon e socred st
uarantor (5 ate & Amount (mmovable property
;Eggbé&"ﬂm&isgﬁgg%imihﬁ:migﬂ?ﬁsﬁ?gxgﬁs:g?%g;o THE INCOME TAX ACT, 1961 READ WITH THE 30.09.2021 | 30.06.2021 | 30092020 | 30.09.2021 | 30092020 (31082021 | [ Ashok Kumar [09-Nov-2021 Rs ropeyvns 7
: Total income from operations (net) 15341|  12996| 19754 | 28337 |  21006| 61535 | | Yadau Mrs. Vandana | 10,59 ol i et . Surve
R.C. No. 179/2008 0.A. No. 325/2002 | et Prot / (Loss) for the period fxp ro:p.ciuevua1sss| Lakh Fifty Nine Thousand | No. 3‘&)@2 ww 31412, 315/paiki, 316, 347‘95/: '(“3[27)
Certificate Holder : Punjab National Bank, Ahmedabad (before Tax, Exceptional and/or Extraordinary flems#) | (1873))  (724)] 1782\ (2287) (19| O Ipesag Emowerslal\mmakepaymenlInHFLHFLasalmesam TFLFL oy procesdogairi e abore
Net Proft/ (Loss) for the period before Tax fon 13(4) o the sa, ey a sand
Certificate Debtors : M/S. VARDHMAN MAHAVIR COTTON INDUSTRIES LTD. & ORS. (after Exceptional andor Extraordinary items#) (573)| (24| 1782 | (297) (515 | 942 | | onsoqence of e Bovoners o s dtis s oot Auhriad Ocr o B O
To, Net Profit / (Loss) for the period after tax IIFL HFL Office No.701, 7th Floor, 21st Centuary Business Center, Near Udhna Darwaja, Ring Road,
d . . . . Surat395002/or orporate Offce: L Tower,Plt No.98, Udyog Vinar, Ph-V Gurgaon, H
©D No.2. Arvind C. Sanghvi, M/s. Vardhman Mahavir Cotton Industries Limited, 1/4 Chitra Ami Apartments, Opp. 0ld RBl, | | @fter Exceptional and/or Extraordinary temss#) (573)) @24 Ars2 | (287 | (G15)] (942 | |SuE ororporae Ofics:FL Tower Potho 5, Udog iha Pl Surgzon, Hanne
Ashram Road, Ahmedabad [Tg(al Cumpre;en'swe( \anur)n;e mrh the per;o? o Place: Surat Date: 13-41-2021 - Authorised Officer, For IFL Home Finance Ltd
- " y omprising Profit / (Loss) for the period (after tax)
CD No.4. Satish C. §anunvl, /92, Satellite Centre, Opp. Manageme.mEnclave‘ Vast:apur. Ahmedabad. and Other Comprehensive Income (after tax)] (1573) (.24 1782 (2287) 5.15) (042)
The under mentioned property will be sold by Public E-auction sale on 17" December, 2021 for recovery of sum of | oaiq up Equiy Share Captal FORM A
Rs.3,40,57,029.00 (Rupees: Three crores forty lakhs fity seven thousand twenty nine only) (Dcreetal amount) plus interest | | £zce Value Rs. 5/- each per Share) sots0|  sotso| sots0 | so1s0|  sots0| sets0 PUBLIC ANNOUNCEMENT
zrg‘cﬁ;:ggzbl\)efasiggnr;;cgﬁrégrmmate issued by Hon'ble Presiding Officer, DRT-I (less amount already recovered, if any).from | fpocoec (excluding Revaluation Reserve) - . - . - | (t273.70) [ ion 14 of the Insol and Board of India
- Earnings Per Share (Face Value Rs.5/-) (Voluntary Liquidation Process) Regulations, 2017]
DESCRIPTION OF PROPERTY (for continuing and discontinued operations) FOR THE ATTENTION OF THE STAKEHOLDERS OF
B 013 0.06 015 0.9 004) | (0.08)
% | Descrption ot te property 1 b s wit the names of the co-ouners wheretne | feserve e | EMD 10%at | FPEEE Sol Sal el Sel beal b YOGESHWAR PRISE PRIVATE LIMITED
Lots property belongs to defaulter and any other person as co-owners. property will ot |qr Roundd o ~ - .[Name of Corporate Person YOGESHWAR ENTERPRISE PRIVATE LIMITED
hesoid |0 Hounded offf - Notes: 2 Date ofincorporation o Corporte Person | 1871072010
1) The above s an extractof the detaled format of Guartery Fnancia Resuls fied wih the Stock Exhanges under Reguiation | - | e nes e o o Regisirar of Companies- Amedabad, Guaral
1 2 7 8 33 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015, The fullformat of the Quarterly and Half yearly Person & ncorporsed regered '
Lot Reserve Price in| 10% EMD Financial Results are available on the Company's we m) and on the website of BSE i.e. com 3 " Timited Tabily | U45200GJ2010PTC062656
No. Rs. inRs. 2)The Unaudied Financial Restis for the quarter and halfyear ended on 30.09.2021 have been reviewed by the Audi Committee and idenity number of Corporale Person
1 [N.A. Residential land admeasuring 1512.25 sq. mrs on Sarkhej-Bawla Highway, Village| 1,08,88,000/- | 10,88,800/- approved by the Boand of Directors at thelr meeting held on 12-11-2021 5] Address of the registered Offce and Survey No. 558 National Highway, Mithi Rohar
Rajoda at Aditya Greens, Survey No. 821 Block No. E, F, G near Skipper PVC Plant, 3)# - Exceptional and/or Extraordinary items adjusted inthe Statement of Profitand Loss in accordance with Ind-AS Rules / AS Rules, Principa o f any)of Corporate Person| Tal Gandhidham-370201, Gujarat, India
Sarkhej-Bawla Highway, Village Rajoda, Taluka Bawla, District Ahmedabad whichever s applicable. For MUKAT PIPES LIMITED 6 gg;‘;ﬂf;‘(”;;:mf”“’“em date of November 10, 2021
3 any partthersof: Notknown (RUPINDER SINGH AHLUWALIA) 7.| Name, address, emall address, telephone | M. Manish S. Buchasia
4 Detals slable : Notknown Date: 12.11.2021 GHAIRMAN number and th regisraton number of | Address: 306 , "Gala Mart” Nr. Sobo Centre,
5 ifany, by the Certficate Debtor: No DIN - 01239483 the Liquidator Before "Safal Parisar, S Bopal Main Rd, Bopal,
6 Claims, fany, forwardtothe property, and any other Notknown Ahmedabad, Gujarat -380058
T - prTeeey—y Email e manishbuchasiacs@gmail.com
2. Theintending bidders should register the participation with the service provider-wellin advance and get user ID and password for Rz;":,f: :‘;é“ ,fg:zgﬁ,‘uﬁfﬁgc 4671171811449
E
8] Last date for submission of claims December
3 Iatest by 15.12.2021 as per details as under.
— Tetesthy @spordealsasu Notce is ereby given that the s, VOSESNWARENTERPRISEPRIVATE LIMITED has commenced
Beneficiary Bank Name Punjab National Bank, Circle, Sastra, voluntary liquidation on November 10, 2021.
6th Floor, Gujarat Bhawan, Opp. M. J. Library, Ellisbridge, Ahmedabad - 380006 [ The stakeholders of Mis. YOGESHWAR ENTERPRISE PRIVATE LIMITED are hereby called upon o’
Beneficiary Name Authorized Officer, Punjab National Bank Ahmedabad Branch: TJSB Sahakari Bank Ltd claims, on or 10,2021 to the liquidator
WW 1JT] SB SAHAKARI o N i anvall Ground Floor, d°ﬂ“';“g‘§“’;§;hﬂa againstitem .
IFSC Code No. PUNB009E000 BANK LT , S ma e G7a Sade 120 37, Ema: fen 1o0@leb cam hllsuomit thei . Al other sakeholders
EMD par i E / AUCTION NOTICE FOR IMMOVABLE PROPERTY
4. Inaddition to above, the copy of PAN Card, Address incase of the company, copy of :Lsadnk eted r co:\er\{g action agams& Tollowing deleu'\leg bzrmwer IaRd the Autdhonsed ‘Officer a: TJSB Sa‘hakan B:nk anish S. Buchasia
td., appointed under the Securitization Reconsiruction of the Financial Assets and Enforcement of Security Interest Act,
Doard esaluton passed by the B”:E;ge';ﬁ“ms of e comsy o iy i emn confiming representaion a"g;‘ﬁng'dtpg 2002 and rules made the thereunder, has. issued a Demand Notice on 28/06/2018 under Secuon13(2) of the said Act, The | | Date: 12.11.2021  Liquidator of YOGESHWAR ENTERPRISE PRIVATE LIMITED
Sm‘:mmsuwbmm 15122021 ol Ao - Borrower has nol repaid the amount mention in the nolice withn sfipulated period, hence the Authorized Officer has faken | | Place: Anmedabad No.: IBBI/IPA-002/IP-N00487/17-18/11449
- DRT 1, nmedabad b {612 2021, 1 50 o tat caost mrey of nsuscessflbdder sl b et ek n e uné;',i;'gne?jiii‘:l\ﬁm,ie’;‘?,w?fe’}eu?%%egysT.il;ﬁ";ankeﬁé’ e o s o e A e S
payment rs/offers in sealed
5. p ETAILS OF THE BORROWER & GUARATORS DETAILS OF OUTSTANDING DUE.
- " " 1. M/s JD A Food Prodi (B 4. Mrs. Chavda Jayshriben Dh: drasinh (P:
Name of Auction Agency M/s E-Procurement Technologies Ltd. (Auction Tiger) p‘i,s‘JNu g,;; &"Dc ,\',";n‘;:' ‘T;';::;EQ Dis-Gandhinagar, G,’,sa,:“::) & Jayshribon Dharmendrasinh (Partner & BLUEncﬂlrs'!e'J %!%J:IKI‘!L!IE%H
Address B-704, Wall Street-II, Opp. Orient Club, Near Gujarat College, Ellisbridge, Gujarat - 382825. 13, Gurukul-2, Nr. Tirupati Township, Visnagar, Mehsana - E: bIuechlpmdlallmned@gmal m, W: www.bluechipind.com
Ahmedabad - 380006, Gujarat (India) 2 M. Hakim Tanvi Molnudin (Partner & Guarantor) | 384310, oia Narendrasinh _Jasuji (Guarantor & 4005 2660, Fax :91-33:2237 9083
- ismilla Park Society, Nagalpur, Mehsana . Mr. Vaghela Narendrasinh Jasuji (Guarantor
Contact Person Mr. Chintan Bhatt, Mob No. +91 9978591888, 079-61200511 3.Mrs. Vaghela  Vimaiaben  Narondrasinh  (Partner,| - Mortgagor) L5599 NESOIPLOTEOSHT
3 EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR
Helpline Nos +91 9265562821, 079-61200594 / 598 / 568 / 587 / 538 Mortgagor & Guarantor) 2/A, “Siddnraj Green Bunglows, Part-2 Gandninagar| | viE QUARTER & HALF YEAR ENDED 30TH SEPTEMBER 2021
Email Address gujarat@auctiontiger.net, chintan.bhatt@auctiontiger.net 2/A, Siddhraj Green Bunglows, Part-2 Gandhinagar| = Pethapur Road, Gandhinagar - 382610, (Rs. in
For any queries related to Mr. S. K. Chawla (Assistant General Manager) Mobile No. +91 85111 32732 Pethapur Road, Gandhinagar - 362610 o ;::;‘W;ﬁ?ﬁ"g:c'&y‘ 4002 - Quarter Ended [Quarter Endgd"_'_(luamvEnded Nal'::::r
auction and property contact | Ph. No. 079 26578602 / 03, e-mail: cs4517@pnb.co.in 19(2) Noticodated 251062019, ofRs. 765550696 Pls naosttherson and st Particulars et |
Mr. C. S. Solanki, DRT-1, Mobile No. +01 9924134818 ‘actual Chargos. Outstandi o1 : | e | Wit |
- - — ’ DETAILS OF THE AUCTION TO BE CONDUCTED FOR MO GAGED PROPERTY Total Income from Operations 103 [N 016 | 114
6 tovisit /www drt for detailed terms & condit e FVir-VagheT e Pt s or e perd e
sale before submitting their bids. rinor, (b0 Narondiacints Jasut - Mortoogor & Suarant 2 |5 (175) | (289) | (3.53) | (14.64)
7. The property shallnotbe sold belnwlheveservepnce i, (Borrower arendrasinh Jasuji - (Mortgagor & Guarantor) I
: [Mortgagor & Guarantor) of Mis. J D Agro Food Product. /s.J D Agro Food Product. et Pof[Los for e permabefors
The properties st ric Al nat picco and parcelof the properly bearing Plt No.2A[A | [ Al hat piece and parcel of the property bearing Shop No. 42 3 | (der Exceponal anlor Ecteoranay s (1179) | (289) | (35%) [ (14.64)
9. Thebidder 1,00, per GUDA Plot No.A10] admeasuring 220.62 sq. yds. i.e.| | admeasuring 21.84 sq. mt. On Third floor in “City Mall" -
10. The property shall be sold “AS IS WHERE BASIS" and shaH be subject to other terms and conditions as published on the oficial 184.46 sq. mt. [Super Plot] [inclusive of undivided and of road [ | constructed on fand of amalgamated Gity Survey No. 2044 | PR sor e e aer 75 | 289 | 6sy | 0esy
website of the e-auction agency. and common plot] in *Siddhraj Green” situated on total Non | | flang of City Survey Nos. 2044, 2045, 2046, 3156, to 3165, (aﬁevExn_e@ma\amﬂurEmmwnazn&m#} : )
11. The highest bidder shall have to deposit 25% of his final bid amount after adjustment of EMD already paid, by immediate next bank Ag”“‘““’g‘ﬂ';g“algf;‘geggj'zuggl admeasuring 8062 5»70'7‘159 3166 paiki, 3167 to 3173] . land admeasuring 11038.08 sq . o Cryorve e
working day by 4:00 PM. thr C § [Survey No.338 Paiki] and land admeasuring 4320 sq. mt. of | | Tt Of Sub PlotNo. 4, 5and 6 of Final Plot No 243 of Kalol T.P. 5 g ok (Lnss)fmmepemwmvlax) 18585 | 5970 | 1809 | 24555
12. The successful bidder/auction purchaser shall deposit the balance 75% of sale consideration amount on or before 15th day from the Final Plot No.121 [Survey No. 339/2 paiki] of Town P\anmng Scheme No. 1 situate, lying and being at Mouje Kalol in the and Ober Comprehensie s afer )
date of sale of the property. If e 15th day is Sunday or other Holiday, then on immediate first bank working day through RTGS/NEFT Schome No. 16 situate, ying and being at Mouje Pethapur, | [Registation Distict of Gandhinagar. and Sub Distict Kalol TR i o5 ioses T ios0s Trioeos
in the account as mentioned above. I additon o the above, the purchaser shall aso deposit poundage fee @1% on total sale Taluka Gandhinagar in the Registration District and Sub f Prop faghela. ity id

District of Gandhinagar, Property stand in the name of
Mrs.Vimalaba Narendrasinh Vaghela.

consideration money (plus Rs. 10) through DD in favour of The Registrar, DRT-, Ahmedabad. The DD prepared towards poundage’s
¢ DRT-, Afmedabad.

Resenves (10U Revaalon Resere)
as shown in the Audited Balance Sheet of

1. case of defaul of payment within the prescribed period, the depost fter deducton the expenses of he sale, may, f the the pevious year
undersigned thinks it be forfeited to Account and hall forfit all claims to the property or Bid Acceptance [ Resere ] Property Inspecton | Contact Person| "
prop thwith, afterthe ssue of Further hall And Aucti Place of Auction e | g |Famings P Sre(ofRs.2-cach)fr
hortfallor i i i hichit On 16/12/2021 Upto. | TUSB SHHAKARI BANKLTD,Shop o, .5, [ Residential Bungalow[ Residential Bungalow [ 03.12.5021, "
14. Schedule of auction is as under:- 04.00 PM, Auction | Stralk, Opp Bank o Btoda, Nar Cene i, | - Rs. 1,10,00,000 -Rs. 100,000 between MPag;aJZ 2\1"09*\23 || Basic (0.02) | (001) (001) | (003
17112:2021, A 1200 | Parchuet Antevet mecitad-36006_| Shop-Rs. 823000 | Shop-Rs. 82300 _|11:00 AMto 500 P Mo- 86526101 |2 Divted ©02) | (001) | (001) | (003
Date and Time of Inspection 0212.2021 | Between 3.00 PM to 5.00 PM Terms & Conditons (1) The above menion propertes sl be s0d on *As s where 1 basis and s what = 5as'(2) Te aloresaid property snal notbe sod belon | | Noteta) i
& the reserve prce mentoned above. 3) Intending Tenders required to deposit the EMD Stated above by way of pay OrderDemand Drafl Payable at Ahmedabad isting and Other D
03.12.2021 favoring "TJSB Sahakari Bank Lc.” Bidder has aso to submit copy of Pan Card and address proof aong with EMD. (4) The EMD wil not carry any nteres(5) The Reguiations, 2015, i o
Date i 1512.2021 | Up o 04.00pm Ve kg el M s 3 e oo g sk "We 10 A Cod Erduct ) Pt 2« Cour P o 121 i
- - 6, Mouje Pethapur, Gandhinagar, Wis JD Agro Food Product (2) Shop No. 42, Cty Mall ", . P No. 243, Kalol T. P. Scheme No.t, Mouje | | =
Last Date of submission of hard copies of proof | 16.12.2021 | Up to 05.00pm ol Do Gt 3o s 3 Oy o e T ot st B A apin o o e vt be i
of EMD/documents with the office of the e n pprunity o rvao e oo rc. hovover gt b rsamod vith Adorzad Ofer, o st sl sl o confmed navorof it || ) loss, any other relevantfinancial
Recovery Officer: bidder. (7) be adjust refunded on fenderrsof ) Th Sucosst
o T IIA e hall deposit 25% of me amaum of the sale price, Adjusting the EMD immedately, aing ich the END all be hnemed {9) The Balance 75% of the " p o
ate and Time of Auction: 2. e i sl b payae on of el 15 ays conimaton o th sl b e auhorged ofver.ncas a1 deposi i balac e winh pescbed
( e sl et 1US® 018 || |2t e 2. e st s s () T A o s st 1 st o sy o e s o s s | 11accordance wihinc-AS Rles/AS Rules, whiherer i applicable
caee o aucton wi reson thereo. (11) siale thal the Authorized oficer By order of the Board
15 bids orto postp 3 is However, h bidde shallensure by s onn souces o find out any charges, en, encumbrance, propery ta, Government dues i respect
) PR e o e e s e For BLUE CHIP INDIALIITED
lok Kumar Dixi (13) other itons il . - Arihan
ls.s“e‘. under my h.a"d E"d seal of @ R Officer-1I, DRT-I, Ahmedabad ol Publoation i also 30 days notice to all the omonsr | Guarantors! Mortgageretc.  Authorized Officer TJSB Sahakari Bank Ltd., P'“‘_' Kolkata Managing Director
this Tribunal on this 29" Day of October, 2021 ecovery Officer- -1, Ahmedaba Date : 10/11/2021, Place : Ahmedabad Under SARFAESI ACT, 2002 Date: 11th November, 2021 DIN: 00174557

= \ Chola Cholamandalam Investment and Finance Company Limited
ESSAR / Registered Office at 15t Floor, Dare House', No.2, N.S.C. Bose Road, Chennai-600 001 Branch Office : 407408,
SHIPPING Enter a better life | 4th Floor, Yash Aqua Building, Above McDonald, Nr. Vijay Cross Rd, Navrangpura, Abad-380009
POSSESSION NOTICE IMMOVABLE PROPERTIE Rule 8(1
ESSAR SHIPPING LIMITED Whereas lhslbg the Ahand Officer of S Cholamandalam ESM\EHI and apLNd under
Regd. Office: EBTSL Premises, ER-2 Building (Admin Bu\ldmg) Salaya 44 KM P.O. Box No.7, Taluka Khambalia, Devbhumi Dwarka, Gujarat - 361305 the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of
Email: esl. in, Websif IWW. ar.com, CIN: L61200GJ2010PLC060285 powers conferred under Section 13[12] read with Rules 3 of the Security Interest [Enforcement] Rules, 2002 issued a demand notice
ce: olumn (C]
Head Office: Essar House, ”‘ Kes“"“" K"adye Marg, Mahalaxmi, Mumbai - 400 034 The borrowers having failed to repay the amount specified in Column (D), notice is hereby given to the borrowers in particular
: and the Public in general that the undersigned has taken possession of the properties described in Column (E). herein below
Statement of Standalone and Consolidated Unaudited Financial Results for the quarter and half year d 30 September, 2021 on the respective dates mentioned in Column (F) in exercise of the powers conferred on him under Section 13 [4],of the Act read with
Rule 8 of the made there under.
r S Pm— Lin Crore The Borrowers’ attention s invited to provisions of Sub-section (8) of Section 13 of the Act, in respect of time available, to
landalone onsolidate redeem the secured assets.
st " . o The borrowers in particular and the Public in general are hereby cautioned not to deal with the properties mentioned in Columan
No.| Particulars Quarter ended Six month ended Year ended Quarter ended Six month ended Year ended (E) below and any such dealings will be subject to the charge of Mis Cholamandalam Investment and Finance Company Limited,
30.09.2021 | 30.09.2020 | 30.09.2021 | 30.09.2020 | 31.03.2021 | 30.09.2021 | 30.09.2020 | 30.09.2021 | 30.09.2020 | 31.03.2021 for an amount mentioned in Column (D) along with nterest and other charges.
1| Total income from operations 64.48 6421 | 14486 | 11037 | 17589 | 18174 13336 | 33653 | 28276 | 50816 =
2| Net Loss for the period / year (before tax, exceptional items NAME AND ADDRESS | 5 DESCRIPTION 52
and extraordinary items) (26.68) (7594) | (7208) | (139.46) | (298.06) (3674) | (15955 | (166.08) | (252.95) | (596.53) o o OUTSTANDING ‘OF THE INIMOVABLE a4
3| Net Loss for the period / year before tax (after exceptional ACCOUNTNUMBER | = PROPERTY ag
items andlor extraordinary items) ) (75.15) | (530.09) | (13867) | (297.27) (710) | (15854 | (31837) | (26156) |  (619.94) =
4| Net Loss for the period / year after tax A Ll ¢ Ll L] F
(after exceptional tems andor extraordinary items) (17.81) (75.35) | (530.35) | (13908 | (297.89) (120 | (15874) | (31863) | (26196) | (62056) 1. [ Loan Ac No Re.1.42,65,16562 | Immovable Property Bearing Tenement No. A/7, “Nigam
5| Total comprehensive Loss for the period (020) 0.09 (0.20) 000 020 (0.18) (030) (0.18) (0.36) 0.10) e 00002008682 5 | IRs. One Grore Fory | S0CIely; Nigam Co. Op. Housing Sociely Lid, Suvey| o
6 | Paid-up equiy share captal (face value of ¥ 10/- each) 206.98 20698 | 20698 | 20698 | 20698 | 20698 | 20698 | 20698 | 20698 | 20698 Ashok Enterprise, § | oLkt Sits e | N, 916, Nouje: Vetva, Tauke: Vatva, Dist & Sub Distict|
7 | Resenves (Excluding Revaluation Reserve) - - - - | 3.25358) - - - - | (Bo20.12) Ramilaben Savailal Ozz, 8 | hunciod oy Fe & | Anmedabad. (admeasuring About 33444 Sa. Mirs.| T
8 | Securities Premium Account 336 336 336 336 336 6052 5061 6052 5061 5939 g::'v’:”":n"::::':;' = | Paise Sixty Two Only] g:;f"#eﬁ;":e:"‘ﬁf%‘;’“i? ?:Immg:‘lNg");‘,g“:‘:’g‘Y 2
9 | NetWorth (3577.15) | (2,887.99) | (3577.15) | (2,887.99) | (3,046.61) | (5,149.64) | (4472.08) | (5149.64) | (4472.08) | (4813.14) Radhe Enterprise a8 on 1710612021 | . Ceity Common Road; South: Tenament No. D/43.
10| Paid up Debt Capital / Outstanding Debt 284493 | 425549 | 284693 | 425549 | 330314 | 423275 | 461686 | 423275 | 461686 | 450892 2 TromAlcNo " Inmovabl Propen Bearing Tenement No. 483, ‘Ngam
11| Outstanding Redeemable Preference Shares - - - - - - - - - - e, 98024T808" | Society” Nigam Co. Op. Housing Ld, Consoldte Survey
12 Debt equiy rato (imes) (0.80) (147) (0.80) (147) (1.08) (082) (1.03) (082) (1.03) (0.9) Wkeam Savaal Oz, 5 | ot TwoTrousang | No-B13 3816+ 8171 818 + 8232 i TPS o 88, FP| 5
. laam Savailal Oza H 0. 916, Mouje: Valva, Taluka: Valva, Dist. & Sub Distrct:| &
13 Ea'“"‘gas per 5";’5 (of % 10/- each) (EPS) J086 aen | ose2 672 1039 w0 6 a3 1268 2098 Ashok Enterprse, Ramilaben | S | o FourHtundied | pymeqabed. (admeasuring About 270 Sq. Yards. Along|
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